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MR. SPEAKER : No question of that...

PROF. MADHU DANDAVATE : What
" happened to my

MR. SPEAKER : Not allowed.

i
12.14 brs.

PAPERS LAID ON THE TABLE

Oil Industry Development Board Em-
ployees (Death-cum- Retirement)
Gratuity Rules 1983, Annual
Report ete, of Oil Industry
Development Board, New
Delbi for 1982-83

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR) : 1 beg to lay on the
Table :

(1) A copy of the Oil Industry Develop-
ment Board Employees (Death-cum-
Retirement) Gratuity Rules, 1983
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 919
(E) in Gazette of India dated the 26th
December, 1983 under sub-section (3)
of section 31 of the Oil Industry
(Development) Act, 1974.

[Placed in Library. See No. LT—7889/
84].

(2) (i) A copy of the Annual Report
(tindi and English versions) of
the Qi Industry Development
Board, New Deihi, for the year
1982-83 along with Audited
Account:.

(i) A copy of the Review (blindiand
Eoglish versions) by the Govern-
went on the working of the Oil
Industry Development Board,
New Deihi, for the year (982-83,

(3) A statement (Hindi and Euglish ver-
sions) showing reasons for delay in
laying the papers mentioned at (2)
above. .

[Placed in Library. See No. LT—
| 7800/84].
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PROF. MADHU DANDAVATE (Raja-
pur) : What they have done outside, let them
do it on the floor of the House.

MR. SPEAKER : There is no question.

PROF. MADHU DANDAVATE : They
are bypassing you ; they are bypassing the
Parliament.

AcqR AEAG : HITH Fgr ar fH §
qaT F€ A7 | 94T TS FTQr 1§37 T
agi feqaqd &1 G7 | (qqWA)

HEAW WEA : TAAHE A AR T
e g | (swaw)

wegs "ENRT © AT HYAT qTEF § £
T, T W FW@ E | HIFEIT HI&

a1 & war |
Now, Papers Laid on the Table. Shri
Jagan Nath Kaushal.

Annual Report under Section 62 of the
Monopolics and Restrictive Trade
Practices Act, 1969,

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI JAGAN
NATH KAUSHAL): I beg to lay on the
Table :—

(1) A copy of the Annual Report (Hindi
and English versions) pertaining to
the execution of the provisions of the
Monopolies and Restrictive Trade
Practices Act, 1969 for the period
from Ist January, 1982 to 31st Decem-
ber, 1982, under section 62 of the
Monopolies and Restrictive Trade
Practices Act, 1969.

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in
laying the papers mentioned at (1)
above.

[Placed in Library. See. No. LT-
7891/84),



